IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :06-02-2020

Date : 06.02.2020

Order (Se
12030/2 06.02.20 °F SARATHI COURT |Dtd. at
1|52 o 1456/20 |JYOTI c.o. [0 oo, 2
19 MOHANTY 0704 )
12031/2 [06.02.20 |"ELC)~ COURT giger ;ie
2 |20 o ;804/20 M. R. SAHOO [C.0. |SUF7 DRC- o
02-03 )
12032/2 06.02.20 |"E(C)~ COURT gijer ;ie
3 1020 20 341/202 B. K. LENKA |C.O. 007", | 000- No-
02-03 )
ord s
, [12033/206.02.20 ?géf;az & % pas  lo.o. |COURT g, ;te
020 20 . - K O No. 9 |2020- No-
02-03 )
Order CIVIL (Se
5 12034/2 |106.02.20 |[EXP- M/S.AJAY GENER Dtd. REVIST at
020 20 4/2016 |KU.BARAL AL 2020- e No-
01-22 1)
ord s
. 112035/2(06.02.20 gz;g;;o M.k, mour  lc.o. |COURT brg. ;te
020 20 o K- O+ No. 19 |2020- No-
02-04 1)
12036/2 [06.02.20 |"ELO)~ COURT giger ;ie
7 020 20 2315/20 N.K. ROUT C.0. NO. 19 |2020- No-
02-04 1)
ord s
g |12037/2(06.02.20 ggii}éo M.k, mour lc.o. |COURT brg. ;te
020 20 i (K- ‘O~ No. 19 |2020- No-
02-04 1)
12038/2 [06.02.20 |"ELO)~ COURT giger ;ie
I e o ;g30/2o N.K. ROUT  [C.0. | OUFT R o
02-04 1)
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16
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20

21

22

WP (C) - Order (Se
12039/2 [06.02.20 COURT |Dtd. at
020 20 2333/20 ROUT NO. 19 |2020- No-
02-04 1)
12040/2 (06.02.20 |"2{S)~ COURT giier ;ie
020 20 2313/20 ROUT NO. 19 |2020- No-
02-04 1)
12041/2 [06.02.20 |"EL©)~ COURT gijer ;ie
020 20 5337/20 ROUT NO. 19 |2020- No-
02-04 1)
12042/2 06.02.20 |"EL6)~ COURT giier ;ie
020 20 2337/20 ROUT NO. 19 |2020- No-
02-04 1)
ord s
12043/2 06.02.20 ?gég};o ouT CourRT |pta. ;te
020 20 o NO. 19 |2020- No-
02-04 1)
1204472 [06.02.20 |"ELO)~ COURT giger ;ie
020 20 2339/20 ROUT NO. 19 |2020- No-
02-04 1)
ord s
12045/2 06.02.20 ?gég};o ouT CourRT |pta. ;te
020 20 o NO. 19 |2020- No-
02-04 1)
12046/2 [06.02.20 |"E(O)~ COURT giger ;ie
020 20 2260/20 ROUT NO. 19 |2020- No-
02-04 1)
ord s
12047/2 06.02.20 ?gég};o ouT CourRT |pta. ;te
020 20 o NO. 19 [2020- No-
02-04 1)
12048/2 [06.02.20 |"E(O)~ COURT giger ;ie
020 20 5861/20 ROUT NO. 19 |2020- No-
02-04 1)
ord s
12049/2 06.02.20 ?gég};o ouT CourRT |pta. ;te
020 20 o NO. 19 [2020- No-
02-04 1)
12050/2 [06.02.20 |"ELO)~ COURT giger ;ie
020 20 2814/20 ROUT NO. 19 |2020- No-
02-04 1)
WP (C) - Order (Se
é§851/2 38'02'20 2746/20 ROUT ;gUng Dtd. at
20 : 2020- No-




| | 102-04 1)
12052/2 06.02.20 |"EL©)~ COURT giger ;ie
23 020 20 2812/20 N.K. ROUT NO. 19 |2020- No-
02-04 1)
ord s
,4 [12053/2 (06.02.20 gg£§>50 S CourT |pta. ;te
020 20 - (K- NO. 19 |2020- No-
02-04 1)
12054/2 06.02.20 |"ELC)~ COURT giger ;ie
25 1020 20 2334/20 N.K. ROUT NO. 19 |2020- No-
02-04 1)
12055/2 |06.02.20 |"E(C)~ COURT gijer ;ie
26 1020 20 2336/20 N.K. ROUT NO. 19 |2020- No-
02-04 1)
Order (Se
5 [12056/2 [06.02.20 ?gégizo E?ZESRE COURT |Dtd. at
020 20 o . NO. 19 |2020- No-
02-04 1)
Order (Se
Jg [12057/2 (06.02.20 ?gégizo E?ggéRE COURT |Dtd. at
020 20 o . NO. 19 |2020- No-
02-04 1)
Order (Se
,g [12058/2 06.02.20 ?525}20 E?ZESRE COURT |Dtd. at
020 20 o . NO. 19 |2020- No-
02-04 1)
Order (Se
ABLAPL-
12059/2 [06.02.20 COURT |Dtd. at
30 020 20 315/202 B. SINGH No. 1 |2020- No-
02-05 1)
WP (C) - Order (Se
31 12060/2 106.02.20 2171/20 A. K. COURT |Dtd. at
020 20 o MOHANTY NO. 19 |2020- No-
02-04 1)
_ Order (Se
5, [12061/2[06.02.20 ?2??582 ARUN KUMAR COURT |Dtd. at
020 20 : BUDHIA NO. 1 |2020- No-
02-05 1)
WP (C) - Order (Se
33 12062/2 106.02.20 882/202 A. K. COURT |Dtd. at
020 20 : MOHANTY NO. 19 |2020- No-
02-04 1)
Order (Se
ABLAPL-
12063/2 [06.02.20 COURT |Dtd. at
34 |20 o 347/202 M.K. PANI SR ool 2t
02-05 1)
35 12064/2 |06.02.20 WP(C)- |A. K. COURT |Order (Se
020 20 2939/20 MOHANTY NO. 19 |Dtd. at




20 2020- No-
02-04 1)
WP (C) - Order (Se
36 12065/2 106.02.20 2775/20 A. K. c COURT |Dtd. at
020 20 20 MOHANTY : NO. 19 |2020- No-
02-04 1)
12066/2 [06.02.20 |"E{S)~ GENER b &
37 020 20 33840/2 S. BISWAL AL 2020- No-
01-14 1)
Order (Se
12067/2 |06.02.20 ABLAPL COURT |Dtd. CRMINA | ¢
38 15724/2 |[B.S. SWAIN |[C. L
020 20 019 NO. 1 2020- MISC—2 No-
02-04 17)
WP (C) - Order (Se
39 12068/2 (06.02.20 2774/20 A. K. c COURT |Dtd. at
020 20 20 MOHANTY : NO. 19 |2020- No-
02-04 17)
Order (Se
ABLAPL-
12069/2 106.02.20 COURT |Dtd. at
40 020 20 370/202 P.K. JENA C. No. 1 |2020- No-
02-05 17)
WP (C) - Order (Se
a1 12070/2 |06.02.20 2176/20 A. K. c COURT |Dtd. at
020 20 20 MOHANTY . NO. 19 |2020- No-
02-04 17)
Order (Se
ABLAPL-
12071/2 106.02.20 COURT |Dtd. at
42 020 20 361/202 P K MOHANTY |C. No. 1 |2020- No-
02-05 17)
WP (C) - Order (Se
43 12072/2 (06.02.20 2174720 A. K. c COURT |Dtd. at
020 20 20 MOHANTY : NO. 19 |2020- No-
02-04 17)
Order (Se
ABLAPL-
12073/2 106.02.20 COURT |Dtd. at
44 150 20 334/202 P.N. BEHERA [C. No. 1 |2020- No-
02-05 17)
Order (Se
ABLAPL-
12074/2 106.02.20 COURT |Dtd. at
45 020 20 380/202 P K MOHANTY |C. No. 1 |2020- No-
02-05 17)
Order (Se
46 [12075/2 (06.02.20 ??géggz P. K. . COURT |Dtd. at
020 20 0 MOHANTY : NO. 1 [2020- No-
02-05 17)
Order (Se
ABLAPL-
12076/2 106.02.20 COURT |Dtd. at
47 020 20 333/202 P.K. BARIK [C. No. 1 |2020- No-
02-05 17)
48 |12077/2[06.02.20 |ABLAPL- [P K MOHANTY [C.O. |COURT |Order | (se




49

50
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53

54
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58

59

60

020 20 785/202 NO. 1 |Dtd. at
0 2020- No-
02-05 17)
Order (Se

ABLAPL-
12078/2 106.02.20 COURT |Dtd. at
020 20 329/202 P.K. BARIK NO. 1 [2020- No-
02-05 17)
WP (C) - Order (Se
12079/2 06.02.20 |51 ,5%> A K. COURT |Dtd. at
020 20 50 MOHANTY NO. 19 |2020- No-
02-04 17)
Order (Se

ABLAPL-
12080/2 106.02.20 COURT |Dtd. at
020 20 869/202)5.K. SINGH NO. 1 |2020- No-
02-05 17)
WP (C) - Order (Se
12081/2 (06.02.20 |Jc o7/ oo A. K. COURT |Dtd. at
020 20 o MOHANTY NO. 19 |2020- No-
02-04 17)
Order (Se
12082/2 [06.02.20 éggéggz BALARAM COURT |Dtd. at
020 20 0 SINGH NO. 1 [2020- No-
02-05 17)
_ Order (Se
12083/2 [06.02.20 gggéggz R COURT |Dtd. at
020 20 0 i NO. 1 |2020- No-
02-05 17)
12084/2 [06.02.20 |"E(E)~ COURT gijer ;ie
020 20 2343/20 A K MOHANTY NO. 19 |2020- No-
02-04 17)
ord S
12085/2 [06.02.20 ggéi}éo A K MOHANTY CourRT |pta. ;te
020 20 o NO. 19 |2020- No-
02-04 17)
Order (Se

ABLAPL-
12086/2 |06.02.20 COURT |Dtd. at
020 20 364/202 A.K.MOHANTY No. 1 |2020- No-
02-05 17)
WP (C) - Order (Se
12087/2 106.02.20 2966/20 A. K. COURT |Dtd. at
020 20 0 MOHANTY NO. 19 |2020- No-
02-04 17)
_ Order (Se
12088/2 06.02.20 ?2??582 . pANG COURT |Dtd. at
020 20 0 . NO. 1 |2020- No-
02-05 17)
Order (Se

ABLAPL-
12089/2 106.02.20 COURT |Dtd. at
020 0 867/202 S CHOUDHURY 5. 1 2020~ No-
02-05 17)




61

62
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66

67

68

69

70

71

72

73

_ Order (Se
12090/2 06.02.20 222?532 o % DAsH COURT |Dtd. at
020 20 : (K- NO. 1 |2020- No-
02-05 17)
Order (Se
12091/2 [06.02.20 éfiéggz & baraT COURT |Dtd. at
020 20 : NO. 1 |2020- No-
02-05 17)
_ Order (Se
12092/2 06.02.20 22??532 o % pask COURT |Dtd. at
020 20 : (K- NO. 1 |2020- No-
02-05 17)
WP (C) - Order (Se
12093/2 06.02.20 )¢ - Ia. K. COURT |Dtd. at
020 20 i MOHANTY NO. 19 |2020- No-
02-04 17)
ord s
12094/2 06.02.20 ?gég};o A K MOHANTY CourRT |pta. ;te
020 20 - NO. 19 |2020- No-
02-04 17)
WP (C) - Order (Se
12095/2 06.02.20 )¢ 0" a. K. COURT |Dtd. at
020 20 i MOHANTY NO. 19 |2020- No-
02-04 17)
Order (Se

ABLAPL-
12096/2 106.02.20 COURT |Dtd. at
020 20 (8)13/202 A.K.MOHANTY NO. 1 2020 No—
02-05 17)
12097/2 [06.02.20 |"E(O)~ COURT giger ;ie
020 20 2346/20 A K MOHANTY NO. 19 |2020- No-
02-04 17)
WP (C) - Order (Se
12098/2 106.02.20 2961/20 A. K. COURT |Dtd. at
020 20 o MOHANTY NO. 19 |2020- No-
02-04 17)
Order (Se

ABLAPL-
12099/2 [06.02.20 COURT |Dtd. at
020 20 (8)10/202 A.K.MOHANTY NO. 1 2020 No—
02-05 17)
WP (C) - Order (Se
12100/2 /06.02.20 2958/20 A. K. COURT |Dtd. at
020 20 - MOHANTY NO. 19 |2020- No-
02-04 17)
12101/2 [06.02.20 |"E(C)~ COURT giger ;ie
020 20 5344/20 A K MOHANTY NO. 19 |2020- No-
02-04 17)
12102/2 [06.02.20 ggéi}éo A. K. COURT gijer ;ie
020 20 o0 MOHANTY NO. 19 |55 -




| | 102-04 117)
_ Order (Se
1, [12103/2[06.02.20 2???532 . oms COURT |Dtd. at
020 20 0 : NO. 1 |2020- No-
02-05 17)
Ord S
15 [12104/2 (06.02.20 ggég};o & K MOHANTY CoURT |ptd. ;te
020 20 50 NO. 19 |2020- No-
02-04 17)
12105/2 |06.02.20 "2 (€~ COURT giger ;ie
76 020 20 2351/20 A K MOHANTY No. 19 |2020- No-
02-04 17)
Order (Se
77 12106/2 (06.02.20 2?25582 2. DAS COURT |Dtd. at
020 20 0 : NO. 1 [2020- No-
02-05 17)
Order (Se
ABLAPL-
12107/2 106.02.20 COURT |Dtd. at
78 020 20 318/202 K.K. JENA No. 1 |2020- No-
02-05 17)
Order (Se
ABLAPL-
12108/2 (06.02.20 COURT |Dtd. at
79 020 20 807/202 P. K. DALAI No. 1 |2020- No-
01-28 17)
Order (Se
ABLAPL-
12109/2 /06.02.20 COURT |Dtd. at
80 020 20 317/202 K.K. JENA No. 1 |2020- No-
02-05 17)
_ Order (Se
g1 [12110/2 (06.02.20 ?2??582 P. K. COURT |Dtd. at
020 20 0 MISHRA NO. 1 |2020- No-
02-05 17)
Order (Se
ABLAPL-
12111/2 106.02.20 COURT |Dtd. at
82 020 20 314/202 A.M.DAS NO. 1 [2020- No-
02-05 17)
12112/2 06.02.20 |"E(O)~ COURT giger ;ie
83 020 20 2349/20 A K MOHANTY NO. 19 |2020- No-
02-04 17)
Order (Se
ABLAPL-
12113/2 106.02.20 COURT |Dtd. at
84 020 20 360/202 H. K. BHOL No. 1 |2020- No-
02-05 17)
Order (Se
ABLAPL-
12114/2 (06.02.20 COURT |Dtd. at
85 020 20 320/202 T. PRADHAN No. 1 |2020- No-
02-05 17)
86 12115/2 |/06.02.20 |[ABLAPL- |[N. K. COURT |Order (Se
020 20 858/202 |SATAPATHY NO. 1 |Dtd. at
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95

96

97

98

199 [12128/2 [06.

0 2020- No-
02-05 17)
Order (Se
12116/2 [06.02.20 523?532 BALARAM . COURT |Dtd. at
020 20 0 SINGH : NO. 1 2020- No-
02-05 17)
Order (Se
12117/2 |06.02.20 (ABLAPL- JCHEERA COURT |Dtd. at
020 20 856/202 |RANJAN C. No. 1 |2020- No-
0 SATAPATHY 5905 1)
Order (Se

ABLAPL-
12118/2 106.02.20 COURT |Dtd. at
020 20 S19/202 M. NAYAK G0 lyo 1 l2020- No-
02-05 17)
B Order (Se
12119/2 06.02.20 ?2??582 BALARAM . COURT |Dtd. at
020 20 0 SINGH : NO. 1 2020- No-
02-05 17)
Order (Se
12120/2 [06.02.20 ?ﬁgﬁf?z s mour . COURT |Dtd. at
020 20 019 . : NO. 1 2020- No-
02-04 17)
Order (Se

ABLAPL-
12121/2 06.02.20 Dtd. at
020 20 éig82/2 S. ROUT C. DR (J) 2020 No-
02-05 17)
Order (Se

ABLAPL-
12122/2 106.02.20 COURT |Dtd. at
020 20 305/202 P K MOHANTY [C. No. 1 |2020- No-
02-05 17)
B Order (Se
12123/2 [06.02.20 22??532 N. K. . COURT |Dtd. at
020 20 0 SATAPATHY : NO. 1 2020- No-
02-05 17)
Order (Se

ABLAPL-
12124/2 (06.02.20 COURT |Dtd. at
020 20 354/202 M. BEHERA C. No. 1 |2020- No-
02-05 17)
12125/2 [06.02.20 "2(C)- COURT gijer ;ie
020 20 2368/20 M PANDA €-0- No. 22 |2020- No-
02-04 17)
Order (Se

ABLAPL-
12126/2 (06.02.20 COURT |Dtd. at
020 20 324/202 P.K. DASH C. No. 1 |2020- No-
02-05 17)
ord S
12127/2 [06.02.20 ?gég};o s b samoo | CourRT |pta. ;te
020 20 03 : NO. 16 2020- No-
02-04 17)
02.20 |ABLAPL- |S. BISWAL |C.O. |COURT |Order | (se




020 20 826/202 NO. 1 |Dtd. at
0 2020- No-
02-05 17)
Order (Se

ABLAPL-
12129/2 106.02.20 COURT |Dtd. at
020 20 330/202 R.N. PANDA No. 1 |z020- No-
02-05 17)
Order (Se

0JC— COURT

12130/2 /06.02.20 14976/2 |p K MALLICK NO. 3 Dtd. at
020 20 001 oD 2020- No-
02-04 17)
Order (Se

ABLAPL-
12131/2 106.02.20 COURT |Dtd. at
020 20 328/202 P.K. BARIK No. 1 |2020- No-
02-05 17)
_ Order (Se
12132/2 |06.02.20 (ABLAPL~- [CHEERA COURT |Dtd. at
020 20 853/202 |RANJAN NO. 1 [2020- No-
0 SATAPATHY 02-05 17)
Order (Se

0JC~- COURT

12133/2106.02.20 14976/2 |D SAMAL NO. 3 Dtd. at
020 20 001 oD 2020- No-
02-04 17)
Order (Se

ABLAPL-
12134/2 106.02.20 COURT |Dtd. at
020 20 332/202 B.P. TANGA No. 1 |2020- No-
02-05 17)
Order (Se
12135/2 06.02.20 ??géggz S.K.BHANJAD COURT |Dtd. at
020 20 0 EO NO. 1 [2020- No-
02-05 17)
Order (Se
12136/2 106.02.20 éigéggz DEBASIS COURT |Dtd. at
020 20 0 MISHRA NO. 1 [2020- No-
02-05 17)
_ Order (Se
12137/2 [06.02.20 §§2¥520 CHINMAY ;gURg Dtd. at
020 20 19 NAYAK OLb 2020- No-
02-04 17)
Order (Se

ABLAPL-
12138/2 106.02.20 COURT |Dtd. at
020 20 339/202 D. MISHRA NO. 1 |2020- No-
02-05 17)
_ Order (Se
12139/2 06.02.20 ?igéggz DEBASTS COURT |Dtd. at
020 20 0 MISHRA NO. 1 [2020- No-
02-05 17)
Order (Se
12140/2 [06.02.20 2?2?532 BALARAM COURT |Dtd. at
020 20 0 SINGH NO. 1 |2020- No-
02-05 17)




_ Order (Se
12141/2 |06.02.20 [FBLAPL— IBIBHUTI COURT |Dtd. at
844/202 |RANJAN Cc.0.
020 20 0 MOHANTY NO. 1 2020- No-
02-05 17)
Order (Se
WP (C) - WRIT
12142/2 106.02.20 COURT |Dtd. at
020 20 giZOS/Z S K MOHANTY C.O. | o075 o050 ?SANCH No-
02-04 44)
Order (Se
ABLAPL-
12143/2 106.02.20 COURT |Dtd. at
020 20 346/202 S. BISWAL Cc.0. No. 1 |2020- No-
02-05 44)
1214472 06.02.20 |"E(©)~ COURT gijer E(lie
020 20 2361/20 P N BEHERA [C.O0. | 0", o050 No-
02-04 44)
Ord S
12145/2 [06.02.20 ‘ggég};o o BEHERA o, |COURT pa. ;te
020 20 20 T INO. 22 [2020- No-
02-04 44)
Order (Se
ABLAPL-
12146/2 (06.02.20 COURT |Dtd. at
020 20 308/202 N. ROUT C.0. 156 1 |2020- No-
02-05 44)
Order (Se
12147/2 [06.02.20 ‘:]S’I;Z/*ggz S.R. ¢ o, |COURT td. at
020 20 0 PATTANAIK Yt NO. 1 |2020- No-
02-05 44)
12148/2 |06.02.20 "2(C)~ COURT giger E(lie
020 20 3;18/20 L D PATRA  [C.O. | "0 050 No-
02-05 44)
Order (Se
ABLAPL-
12149/2 106.02.20 COURT |Dtd. at
020 20 304/202 C.R. KAR Cc.0. No. 1 |2020- No-
02-05 44)
Order (Se
ABLAPL-
12150/2 (06.02.20 COURT |Dtd. at
020 20 306/202 D.K. DEHURY |C.O. No. 1 |2020- No-
02-05 44)
Order (Se
ABLAPL-
12151/2 /06.02.20 COURT |Dtd. at
020 20 399/202 R.K. BARIK [C.O. o077 050 No-
02-05 44)
Order (Se
ABLAPL-
12152/2 106.02.20 COURT |Dtd. at
020 20 302/202 R.R. NAYAK [C.O. No. 1 |2020- No-
02-05 44)
ABLAPL- Order (Se
35353/2 38'02'20 13592/2 |S. SAHOO iENER Dtd. at
019 2019- No-




| | | 109-27 144)
_ Order (Se
12 112154/2 [06.02.20 22??532 T eanoo COURT |Dtd. at
5 (020 20 : : NO. 1 |2020- No-
02-05 a4)
Order (Se
12 |12155/2 |06.02.20 [PBLAPL COURT 1p 4. at
12380/2 |S.K. DAS NO. 2
6 1020 20 o o 2020- No-
02-04 a2)
_ Order (Se
12 112156/2 |06.02.20 ABLAPL- IBICHITRA COURT |Dtd. at
794/202 NARAYAN
7 1020 20 : o NO. 1 |2020- No-
02-05 a4)
WP (C) - Order (Se
12 12157/2(06.02.20 |50 )" BISWATIT COURT |Dtd. at
8 020 20 20 MOHANTY NO. 22 |2020- No-
02-04 a2)
Order (Se
12 112158/2 (06.02.20 ?Egéggz ASHOK KU COURT |Dtd. at
9 1020 20 : BEHERA NO. 1 |2020- No-
02-05 a1)
Order (Se
WP (C) - WRIT
13 112159/2 [06.02.20 COURT |Dtd. at
0 020 20 2289/20 N PRNDA NO. 22 [2020- BEANCH Iyo-
02-04 15)
WP (C) - Order (Se
13 /12160/2 |06.02.20 COURT |Dtd. at
1 (020 20 2344/20 B MOHANTY NO. 22 |2020- No-
02-04 15)
Order (Se
ABLAPL-
13 112161/2 [06.02.20 COURT |Dtd. at
2 1020 20 398/202 M.R. SAHOO NO. 1 |2020- No-
02-05 15)
Order (Se
WP (C) - WRIT
13 /12162/2 (06.02.20 COURT |Dtd. at
3020 20 2860/20 R C MUDULI NO. 22 |2020- BRANCH Iyo-
02-04 35)
0JC— Order (Se
13 112163/2 [06.02.20 COURT |Dtd. at
4 (020 20 éégzz/z M. BEHERA NO. 1 |2020- No-
02-04 35)
Order (Se
oJc-  |S.B.
13 112164/2 |06.02.20 COURT |Dtd. at
5 (020 20 33822/2 iggAPATI' NO. 1 |2020- No-
02-04 35)
13 112165/2 06.02.20 ["2(C)~ COURT giger ;ie
6 1020 20 é§235/2 P.K. MISHRA NO. 1 |2020- No-
02-04 35)
13 112166/2 |06.02.20 |BLAPL- b BARIK COURT |Order (Se
7 020 20 558/202 |F° NO. 23 |Dtd. at




0 2020- No-
02-04 35)
Order (Se
WP (C) - COURT
13 112167/2 (06.02.20 |j000 00 o pour e, No. o |Dtd. at
8 |020 20 18 oLD 2020- No-
02-04 35)
Order (Se
WP (C) - COURT
13 |12168/2 (06.02.20 oo o0 L o povn | No. 5 |ptd. at
9 1020 20 15 oLb 2020- No-
02-04 35)
Order (Se
14 |12169/2 |06.02.20 §?§¥502 B. M. . ;gURg Dtd. at
0 |020 20 o BHUYAN : oLm 2020- No-
02-05 35)
B Order (Se
14 112170/2 [06.02.20 §§g¥goz s B oas o ESURg Dtd. at
1 1020 20 0 -e : oLD 2020- No-
02-05 35)
Order (Se
14 [12171/2 |06.02.20 §?2¥502 s ¢ oas o ;gURg Dtd. at
2 1020 20 0 s : oLp 2020- No-
02-05 35)
14 112172/2 06.02.20 ["2(C)~ COURT gijer ;ie
3 1020 20 3§304/2 P.K. PATI C.0- |y5 " 24 |2020- No-
02-05 35)
Order (Se
CRLMC-
14 |12173/2 06.02.20 COURT |Dtd. at
4 020 20 306/202 B. BEHERA 1C.0- Ivo. 1 |2020- No-
02-03 35)
Order (Se
ABLAPL-
14 12174/2 (06.02.20 COURT |Dtd. at
= lo20 20 389/202 A.K.MOHANTY |C. No. 1 |ozo- No-
02-05 35)
Order (Se
CRLMC-
14 12175/2 (06.02.20 COURT |Dtd. at
¢ 1020 20 352/202 R. R. NAYZK |C. No. 1 |2020- No-
02-03 35)
B Order (Se
14 |12176/2 |06.02.20 $§g¥502 BHARAT c ESURg Dtd. at
7 |o20 20 0 BEHERA : oLD 2020- No-
02-05 35)
14 112177/2 06.02.20 ["E(C)~ COURT giier ;ie
s 1020 20 898/202 K.C. SAMAL |C. No. 17 |2020- No-
02-04 35)
Order (Se
COURT
14 112178/2 |06.02.20 |CONTR- Dtd. CONTEM |at
9 1020 20 3/2018 |F K MOHANTY |C. gfb 3 |2020- pT No-
02-05 2)
15 |12179/2 [06.02.20 |CRLMP- |R.K. MEHER |C.O. |COURT |Order | (se




020 20 96/2020 NO. 3 |ptd. at
OLD 2020- No-
02-05 2)
Order (Se
ABLAPL-
12180/2 106.02.20 COURT |Dtd. at
020 20 éié26/2 B BEHERA NO. 2 |2020- No-
02-04 2)
Order (Se
CRLMP- COURT
12181/2 (06.02.20 [ 000 1 co RS [pa. at
020 20 . s 2020- No-
02-05 2)
Order (Se
12182/2 106.02.20 226(8)/20 M/S.SUSANTA ESURg Dtd. at
020 20 20 KUMAR ROUT OLb 2020- No-
02-05 2)
_ Order (Se
12183/2 06.02.20 25;2}20 s. K. ;gURg Dtd. gii;CH at
020 20 o PARIDA o 2020- o No-
02-05 22)
Order (Se
12184/2 [06.02.20 ?Egigfz « bas COURT |Dtd. at
020 20 5o NO. 2 |2020- No-
02-04 22)
Order (Se
ABLAPL-
12185/2 106.02.20 COURT |Dtd. at
020 20 éf880/2 S BANAMALI NO. 2 |2020- No-
02-04 22)
Order (Se
12186/2 06.02.20 figgfzo R.K. COURT |Dtd. at
020 20 19 MOHAPATRA NO. 17 |2020- No-
02-05 22)
Order (Se
ABLAPL-
12187/2 106.02.20 COURT |Dtd. at
020 20 éfé47/2 R K BARIK NO. 9 |2020- No-
02-04 22)
_ Order (Se
12188/2 06.02.20 i??%goz JYOTT ;gURg Dtd. at
020 20 0 PRAKASH KAR OLb 2020- No-
02-05 22)
Order (Se
12189/2 [06.02.20 [CRLMP COURT 1p 4. at
127/202 |S.B. DAS NO. 3
020 20 . o 2020- No-
02-05 22)
_ Order (Se
12190/2 [06.02.20 ?2?3532 IR COURT |Dtd. at
020 20 s NO. 23 |2020- No-
02-04 22)
Order (Se
12191/2 |06.02.20 [CRLMP COURT 1p 4. at
132/202 |S. C. DAS NO. 3
020 20 . o 2020~ No-
02-05 22)




CRLMP-

COURT

(Se

12192/2106.02.20 |750 505 |p k. MISHRA NO. 3 at
020 20 . o No-
22)
Order (Se
12193/2 |06.02.20 |CREMP COURT 1 3. at
133/202 |S. C. DAS NO. 3
020 20 . o 2020- No-
02-05 22)
_ Order (Se
12194/2 06.02.20 ?232?32 o NAvaK COURT |Dtd. at
020 20 B NO. 23 |2020- No-
02-04 22)
Order (Se
12195/2 |06.02.20 |CREMP COURT 1h1 3. at
123/202 |S. C. DAS NO. 3
020 20 . o 2020- No-
02-05 22)
Order (Se
12196/2 06.02.20 ?222532 s COURT |Dtd. at
020 20 019 PATTANAYAK NO. 1 2020- No-
02-05 22)
_ Order (Se
12197/2 [06.02.20 ii?%goz A. K. ESURg Dtd. at
020 20 . SARANGI s 2020- No-
02-05 22)
Order (Se
12198/2 06.02.20 ?52?532 5 bas COURT |Dtd. at
020 20 e NO. 7 |2020- No-
02-05 22)
_ Order (Se
12199/2 06.02.20 i§?¥501 BALARAM COURT |Dtd. at
020 20 ; STNGH NO. 17 |2020- No-
02-05 22)
Order (Se
12200/2 06.02.20 [E(C) - M/S.RITURAN COURT 1p, 4. at
o0 o 12822/2 |JAN No. 3 |o-f o
019 CHHOTARAY OLD 02-05 22)
Order (Se
CRLMP- COURT
12201/2 (06.02.20 (S 00 | AT cooRL bt at
020 20 . o 2020- No-
02-05 22)
Order (Se
WP (C) - COURT
12202/2 (06.02.20 ||7S0e7o 1o o o FoORY pta. at
020 20 e o 2020~ No-
02-05 22)
Order (Se
BLAPL-
12203/2 106.02.20 COURT |Dtd. at
020 20 879/202 S MOHARANA NO. 23 |2020- No-
02-04 22)
WP (C) - Order (Se
é5504/2 38'02'20 11549/2 |lA.K. SWAIN ESUR§3 Dtd. at
015 : 2020- No-




| | 102-05 22)
Order (Se
ABLAPL-
17 |12205/2 |06.02.20 COURT |Dtd. at
¢ lozo 20 359/202 B BEHERA Cc.0. No. 7 |2020- No-
02-05 22)
Order (Se
CRLMC-
17 |12206/2 |06.02.20 COURT |Dtd. at
7 1020 20 312/202 D. DASH C.0. No. 1 |2020- No-
02-03 22)
Order (Se
WP (C) - COURT
17 112207/2 106.02.20 2882/20 |A. DAS c.o. lNo. 3 Dtd. at
8 1020 20 20 OLD 2020- No-
02-05 22)
Order (Se
CRLMC-
17 |12208/2 |06.02.20 COURT |Dtd. at
5 1020 20 331/202 S K LENKA C.0. No. 1 |2020- No-
02-04 22)
Order (Se
18 [12209/2 [06.02.20 %252/2 BALARAM GENER Dtd. at
0 1020 20 019 SINGH AL 2020- No-
01-24 22)
Order (Se
WP (C) - COURT
18 |12210/2 |06.02.20 2884/20 |A. DAS c.o. lNo. 3 Dtd. at
1 1020 20 20 oLD 2020- No-
02-05 22)
Order (Se
18 [12211/2 (06.02.20 f?gb/’lgoz B. R. - ;gURg Dtd. at
2 1020 20 0 SENAPATI U OLb 2020- No-
02-05 22)
Order (Se
BLAPL-
18 |12212/2 |06.02.20 COURT |Dtd. at
3 1020 20 391/202 SARAT DASH |C.O. NO. 23 |2020- No-
02-04 22)
Order (Se
WP (C) - COURT
18 112213/2 106.02.20 2693/20 |G.C. DAS c.o. lNo. 3 Dtd. at
4 1020 20 20 oLD 2020- No-
02-05 22)
Order (Se
CRLMC-
18 |12214/2 |06.02.20 COURT |Dtd. at
= lo20 20 ig83/20 B B MALLICK |C.O. No. 1 |2020- No-
02-03 22)
WP (C) - Order (Se
18 |12215/2 |06.02.20 2391/20 N.N.MOHAPTR co COURT |Dtd. at
6 1020 20 20 A 7" INO. 19 |2020- No-
02-04 22)
Order (Se
ABLAPL-
18 |12216/2 |06.02.20 COURT |Dtd. at
7 lo20 20 879/202 A K SAHOO Cc.0. No. 1 |2020- No-
02-05 22)
18 112217/2 106.02.20 |[WwpP(C)- M. R. C.0 COURT |Order (Se
8 1020 20 3440/20 |ROUTRAY 77 INO. 22 |Dtd. at




20 2020- No-
02-04 22)
Order (Se
18 |12218/2 [06.02.20 f?§¥502 SAROJ KU . ;gURg Dtd. at
9 1020 20 0 DASH : oLD 2020- No-
02-05 22)
Order (Se
19 [12219/2 [06.02.20 |CRLMP- |MOHENDRA . ESURg Dtd. at
0 1020 20 93/2020 DALAI : oLm 2020- No-
02-05 22)
Order (Se
CRLMP- COURT
19 112220/2(06.02.20 |70 0 |- averT e, No. 3 |ptd. at
1 |o20 20 o oLm 2020- No-
02-05 22)
B Order (Se
19 112221/2 [06.02.20 ?2??582 v RoUT . COURT |Dtd. at
2 020 20 0 : : NO. 1 2020- No-
02-05 22)
Order (Se
19 [12222/2 [06.02.20 éfgéggz S.R. . COURT |Dtd. at
3 020 20 0 PATTANAIK : NO. 1 2020- No-
02-05 22)
B Order (Se
19 112223/2 [06.02.20 ???éggz S.R. . COURT |Dtd. at
4 020 20 0 PATTANAIK . NO. 1 2020- No-
02-05 22)
Order (Se
19 [12224/2 [06.02.20 2???532 S.R. . COURT |Dtd. at
5 020 20 0 PATTANAIK . NO. 1 2020- No-
02-05 22)
Order (Se
ABLAPL-
19 |12225/2 (06.02.20 COURT |Dtd. at
5 020 20 357/202 D. MISHRA C. NO. 1 2020 No—
02-05 22)
Order (Se
ABLAPL-
19 |12226/2 (06.02.20 COURT |Dtd. at
7 1020 20 359/202 H.K. BHOL C. No. 1 |2020- No-
02-05 22)
Order (Se
ABLAPL-
19 |112227/2 106.02.20 COURT |Dtd. at
8 020 20 561/202|D. MISHRA G0 lyo "1 l2020- No-
02-05 22)
Order (Se
19 112228/2 [06.02.20 ??géggz S.K. . COURT |Dtd. at
9 020 20 0 TRIPAHTY : NO. 1 |2020- No-
01-29 22)
Order (Se
20 (12229/2 106.02.20 ?}3%32 BASUDEV c COURT |Dtd. giIMIN at
0 |020 20 018 MTISHRA : NO. 7 |2020- Mrsc—1 NO~
02-05 8)
20 |12230/2 |06.02.20 |[ABLAPL- M. DAS |C.O0. |COURT |order |(Se




020 20 544/202 NO. 1 |ptd. at
0 2020- No-
02-05 8)
Order (Se
12231/2 06.02.20 22??532 B N COURT |Dtd. at
020 20 0 SATAPATHY NO. 1 2020- No-
02-05 8)
_ Order (Se
12232/2 (06.02.20 222?582 RAMAKANT bR (g) Dte: at
020 20 . PANDA 2020- No-
02-05 8)
Order (Se
ABLAPL-
12233/2106.02.20 COURT |Dtd. at
020 20 819/202 B. BEHERA NO. 1 |2020- No-
02-05 8)
1223472 06.02.20 |"E{O)~ COURT giger ;ie
020 20 5315/20 P K LENKA NO. 19 |2020- No-
02-05 8)
Order (Se
12235/2 06.02.20 223?532 ARUN KUMAR COURT |Dtd. at
020 20 i JATT NO. 1 |2020- No-
02-05 8)
Order (Se
ABLAPL-
12236/2 106.02.20 COURT |Dtd. at
020 20 860/202 S. KANHAR NO. 1 |2020- No-
02-05 8)
Order (Se
ABLAPL- JYOTI
12237/2 (06.02.20 [g5g% 0 12 bR (g) Dt at
020 20 i Atoo 2020- No-
02-05 8)
Order (Se
ABLAPL-
12238/2 106.02.20 COURT |Dtd. at
020 20 863/202 B.S . SWAIN NO. 1 2020 No—
02-05 8)
Order (Se
ABLAPL- NANDA
12239/2 (06.02.20 [gpo =~ Lo bR (g) Dtd: at
020 20 . rou 2020- No-
02-05 8)
Order (Se
ABLAPL-
12240/2 106.02.20 COURT |Dtd. at
020 20 846/202 ANIL SAHOO NO. 1 |2020- No-
02-05 8)
_ Order (Se
12241/2 [06.02.20 ?22?582 T COURT |Dtd. at
020 20 : K- NO. 1 |2020- No-
02-05 8)
WP (C) - Order (Se
12242/2 106.02.20 1325/20 SURESH CH COURT |Dtd. at
020 20 12 SAMANTRAY NO. 9 2020- No-
01-27 8)




_ Order (Se
12243/2 [06.02.20 ?2??532 . COURT |Dtd. at
020 20 0 R NO. 1 |2020- No-
02-05 8)
Order (Se
12244/2 [06.02.20 SS@%goz JYOTT COURT |Dtd. at
020 20 5 PRAKASH KAR NO. 1 |2020- No-
02-03 8)
_ Order (Se
12245/2 [06.02.20 (ABLAPL- BICHITRA COURT |Dtd. at
020 20 766/202 INARAYANA NO. 1 |2020- No-
0 SATAPATHY 0708 5
Order (Se
12246/2 06.02.20 ?222532 M K COURT |Dtd. at
020 20 015 MOHAPATRA NO. 1 |2020- No-
02-05 8)
Order (Se
ABLAPL-
12247/2 106.02.20 COURT |Dtd. at
050 o 869/202 P.K. BEHERA o, 1 |ogo- e
02-05 8)
Order (Se
ABLAPL-
12248/2 (06.02.20 COURT |Dtd. at
020 20 51217/2 M BARAL NO. 1 |2020- No-
02-25 8)
Order (Se
ABLAPL-
12249/2 106.02.20 COURT |Dtd. at
050 o 370/202 S.C. BISWAL o, 1 |ogo- e
02-05 8)
_ Order (Se
12250/2 [06.02.20 2?2?582 B. R. bR (g) |PES: at
020 20 0 SENAPATT 2020- No-
02-05 8)
Order (Se
ABLAPL-
12251/2 106.02.20 COURT |Dtd. at
020 20 35262/2 i K MALLICK NO. 1 |2020- No-
02-04 8)
Order (Se
ABLAPL-
12252/2 06.02.20 Dtd. at
050 20 358/202 A. K. SWAIN DR (3) |,050- e
02-05 8)
Order (Se
ABLAPL-
12253/2 106.02.20 COURT |Dtd. at
020 20 35230/2 P K MOHANTY NO. 1 |2020- No-
02-04 8)
Order (Se
ABLAPL- [BICHITRA
35354/2 28'02'20 678/202 |NARAYAN DR (J) gggé_ ;E_
0 SATAPATHY 0708 5
ABLAPL- Order (Se
é§§55/2 32'02'20 15791/2 |R R DAS ESURf Dtd. at
019 : 2020- No-




| | 102-04 8)
Order (Se
ABLAPL-
22 112256/2 (06.02.20 COURT |Dtd. at
7 lozo 20 885/202 K. SAHOO Cc.0. No. 1 |2020- No-
02-05 8)
Order (Se
22 12257/2 106.02.20 225?532 P. L. < o, |COURT |Dtd. at
8 1020 20 0 MISHRA Yt NO. 1 |2020- No-
02-05 8)
_ Order (Se
22 [12258/2 106.02.20 223?532 P. L. ¢ o, |COURT Dtd. at
9 1020 20 0 MISHRA Yt NO. 1 |2020- No-
02-05 8)
Order (Se
ABLAPL-
23 ]12259/2 106.02.20 COURT |Dtd. at
o 1020 20 35391/2 K K BHUYAN [C.O. No. 1 |2020- No-
02-04 8)
Order (Se
23 112260/2 (06.02.20 ?ﬁifigz DEBASISH c.0 COURT |Dtd. at
1 |020 20 0 SAMAL Y NO. 1 |2020- No-
02-05 8)
Order (Se
23 |12261/2 06.02.20 ABLAPL— BIBHUTI COURT |Dtd. at
> 1020 20 742/202 | RANJAN C.0. No. 1 |2020- No-
0 MOHAPATRA 0205 8)
Order (Se
23 12262/2 106.02.20 ?§i§§32 5 bas ¢ o, |COURT Dtd. at
3 |020 20 019 Yt NO. 3 |2020- No-
02-04 8)
Order (Se
ABLAPL-
23 ]12263/2 06.02.20 COURT |Dtd. at
4 1020 20 33887/2 H K MALLICK |C.O. No. 2 |2020- No-
02-04 8)
Order (Se
ABLAPL- COURT
23 |12264/2 106.02.20 14037/2 R K ROUT c.o. lNo. o Dtd. at
5 1020 20 019 oD 2020- No-
02-04 8)
Order (Se
0Jc- WRIT
23 ]12265/2 106.02.20 GENER Dtd. at
¢ lozo 20 ;;93/19 S.RATH AL 2013 ?5ANCH No-
09-27 5)
Order (Se
ABLAPL-
23 112266/2 (06.02.20 COURT |Dtd. at
7 1020 20 33312/2 B MOHAPATRA |C.O. No. 7 |2020- No-
02-04 5)
Order (Se
ABLAPL-
23 |12267/2 106.02.20 COURT |Dtd. at
s lo20 20 871/202 G. SAHOO Cc.0. No. 1 |2020- No-
02-05 5)
23 112268/2 |06.02.20 |[ABLAPL- COURT |Order (Se
9 1020 20 773/202 |C+ SAHOO €0 No. 1 |ptd. at




125 [12281/2 [06.

0 2020- No-
02-05 5)
Order (Se
24 112269/2 |06.02.20 ??gég?z ARJUN CH . ;gURg Dtd. at
0 |020 20 R BEHERA : s 2020- No-
02-04 5)
Order (Se
24 (1227072 |06.02.20 ?E?éggz BIBHUDANAND COURT |Dtd. at
1 020 20 0 A MOHAPATRA NO. 1 2020- No-
02-05 5)
Order (Se
24 [12271/2 |06.02.20 ?ﬁgéggz B. . COURT |Dtd. at
2 |o020 20 . MOHAPATRA O INo. 1 |2020- No-
02-05 5)
B Order (Se
24 [12272/2 106.02.20 ?Sgéggz s pas . COURT |Dtd. at
3 |020 20 . : O INo. 1 |2020- No-
02-05 5)
Order (Se
ABLAPL-
24 |12273/2 106.02.20 COURT |Dtd. at
oot o 381/202 M.R. SAHOO [C.0. |V R e
02-05 5)
Order (Se
ABLAPL-
24 (1227472 |06.02.20 COURT |Dtd. at
5 020 20 349/202 5. R PANL C.0- o 1 |2020- No-
02-05 5)
Order (Se
ABLAPL-
24 |12275/2 106.02.20 COURT |Dtd. at
¢ 1020 20 353/202 M. K. PANI [C. No. 1 |2020- No-
02-05 5)
B Order (Se
24 (12276/2 |06.02.20 ?ggéggz N. SEN , . COURT |Dtd. at
7 lo20 20 : ADV O~ INo. 1 |2020- No-
02-05 5)
Order (Se
24 12277/2 06.02.20 ABLAPL- BIBHUTI COURT |Dtd. at
s 1020 20 757/202 |RANJAN C. No. 1 |2020- No-
0 MOHAPATRA 02-05 5)
B Order (Se
24 (1227872 |06.02.20 ?gg?ggz JAYAKRISHNA | COURT |Dtd. at
9 [020 20 : MOHAPATRA O INo. 1 |2020- No-
02-05 5)
Order (Se
25 112279/2 |06.02.20 ??géggz SACHINDRA |, COURT |Dtd. at
0 |020 20 o KANHAR O~ wo. 1 |2020- No-
02-05 5)
Order (Se
25 112280/2 |06.02.20 ??géggz MANOJ KUMAR | COURT |Dtd. at
1 |020 20 : PANT O INo. 1 |2020- No-
02-05 5)
02.20 |ABLAPL- |[P.K. MISHRA |C.O. |COURT |Order | (se




020 20 10748/2 NO. 1 |ptd. at
019 2020~ No-
02-04 5)
Order (Se

ABLAPL-
12282/2 106.02.20 COURT |Dtd. at
020 20 387/202 J. KAMILA NO. 1 |2020- No-
02-05 5)
_ Order (Se
12283/2 06.02.20 ggégizo p.C. COURT |Dtd. gii;CH at
020 20 i MOHANTY NO. 7 |2020- o No-
02-05 20)
Order (Se
12284/2 06.02.20 522?532 JAYAKRISHNA COURT |Dtd. at
020 20 0 MOHAPATRA NO. 1 2020- No-
02-05 20)
_ Order (Se
12285/2 06.02.20 ggég}2o p.C. COURT |Dtd. gii;CH at
020 20 o MOHANTY NO. 7 |2020- o No-
02-05 20)
Order (Se
12286/2 [06.02.20 522?582 o oas COURT |Dtd. at
020 20 : : NO. 1 |2020- No-
02-05 20)
Order (Se

TRP (C) —
12287/2 106.02.20 COURT |Dtd. at
020 20 347/201 B. MOHANTY NO. 7 |2020- No-
02-05 20)
Order (Se
12288/2 06.02.20 22?5202 s mour COURT |Dtd. at
020 20 ; : NO. 23 |2020- No-
02-03 20)
ord s
12289/2 06.02.20 ggégé;z o5 Mrsuma CourRT |pta. ;te
020 20 S B NO. 9 |2020- No-
02-03 20)
Order (Se

BLAPL-
12290/2 [06.02.20 COURT |Dtd. at
020 20 350/202 H.K. PATRA NO. 23 |2020- No-
02-04 20)
WP (C) - Order (Se
12291/2 106.02.20 204552 P.K. COURT |Dtd. at
020 20 oS MOHANTY NO. 9 |2020- No-
02-03 20)
12292/2 06.02.20 |"E(€)~ COURT giger ;ie
020 20 §2g55/2 J.P. KAR NO. 9 |2020- No-
02-03 20)
Order (Se

BLAPL-
12293/2 106.02.20 COURT |Dtd. at
020 20 881/202 B. SINGH NO. 23 |2020- No-
02-03 20)




WP (C) - Order (Se
12294/2 [06.02.20 COURT |Dtd. at
020 20 32@55/2 H.K. PATRA NO. 9 |2020- No-
02-03 20)
Order (Se
BLAPL-
12295/2 [06.02.20 COURT |Dtd. at
020 20 307/202 C. RANA NO. 23 |2020- No-
02-04 20)
Order (Se
12296/2 106.02.20 |FA- COURT |Dtd. FIRST |at
020 20 82/1999 [1-K. PATRA NO. 7 |2020- APPEAL |No-
02-05 7
Order (Se
12297/2 (06.02.20 |sno- COURT |Dtd. at
020 20 18/2019 [P+ SWAIN NO. 17 |2020- No-
02-04 7
Order (Se
12298/2 106.02.20 |[SAO- COURT |Dtd. at
020 20 18/2019 [R-B- MISHRA NO. 17 |2020- No-
02-04 7
LAA— Order (Se
12299/2 [06.02.20 COURT |Dtd. at
020 20 533/201 R.K. SAHOO NO. 24 |2020- No-
02-04 7
12300/2 (06.02.20 [PB&” COURT giier ;ie
020 20 (]533/201 P.K. BEHERA NO. 24 |2020- No-
02-04 7
_ Order (Se
12301/2 06.02.20 23?5202 A.K. NANDI, COURT |Dtd. at
020 20 : ADV NO. 23 |2020- No-
02-04 7
Order (Se
BLAPL-

12302/2 106.02.20 COURT |Dtd. at
020 20 374/202 B.S.SWAIN NO. 23 |2020- No-
02-04 7
12303/2 06.02.20 |"E(O)~ COURT giger ;ie
020 20 2359/20 R.R. DAS NO. 7 |2020- No-
02-05 7

ord s
12304/2 06.02.20 gs;g;;o S CourRT |pta. ;te
020 20 o (K- NO. 7 |2020- No-
02-04 7
12305/2 [06.02.20 |"ELS)~ COURT giger ;ie
020 20 5370/20 P.K. DAS NO. 7 |2020- No-
02-04 7
WP (C) - Order (Se

é5806/2 g8‘02'20 3083/20 |S. PATRO ;gUR$ Dtd. at
20 : 2020- No-




| | 102-05 7)
Order (Se
BLAPL-
27 112307/2 106.02.20 COURT |Dtd. at
8 1020 20 852/202 M.R. SAHOO NO. 23 |2020- No-
02-04 7
WP (C) - Order (Se
27 (12308/2 (06.02.20 COURT |Dtd. at
9 020 20 3082/201S. PATRO NO. 7 |2020- No-
02-05 7
Order (Se
BLAPL-
28 (12309/2 (06.02.20 COURT |Dtd. at
0 (020 20 842/202 H.K. PATRA NO. 23 |2020- No-
02-04 7
Order (Se
28 [12310/2 106.02.20 gg;iizo p.C. COURT |Dtd. giiECH at
1 (020 20 o MOHANTY NO. 7 |2020- o No-
02-05 20)
Order (Se
BLAPL-
28 (12311/2 /06.02.20 COURT |Dtd. at
2 1020 20 857/202 J. KAMILA NO. 23 |2020- No-
02-04 20)
Order (Se
28 [12312/2 106.02.20 ggé?}zo p.C. COURT |Dtd. gii;CH at
3 020 20 20 MOHANTY NO. 7 2020- _5 No-
02-05 20)
Order (Se
BLAPL-
28 (12313/2 106.02.20 COURT |Dtd. at
4 (020 20 863/202 G. SAHOO NO. 23 |2020- No-
02-04 20)
28 112314/2 06.02.20 |"E(©)~ COURT giger ;ie
5 (020 20 ;845/20 R.C. MUDULI NO. 19 |2020- No-
02-05 20)
WP (C) - Order (Se
28 (12315/2 106.02.20 COURT |Dtd. at
6 1020 20 2371/20 R.C. MUDULI NO. 19 |2020- No-
02-05 20)
_ Order (Se
28 |12316/2 106.02.20 22?5202 B.B. COURT |Dtd. at
7 1020 20 : MALLICK NO. 23 |2020- No-
02-04 20)
WP (C) - Order (Se
28 (12317/2 06.02.20 COURT |Dtd. at
8 (020 20 ;888/20 P.C. DAS NO. 19 |2020- No-
02-05 20)
Order (Se
BLAPL-
28 |12318/2 106.02.20 COURT |Dtd. at
9 1020 20 864/202 G. SAHOO NO. 23 |2020- No-
02-04 20)
29 112319/2 (06.02.20 [WP(C)- COURT |Order (Se
0 (020 20 2923720 R-K. MEBHER NO. 19 |Dtd. at




20 2020- No-
02-05 20)
WP (C) - Order (Se
29 (12320/2 /06.02.20 COURT |Dtd. at
1 (020 20 2842/20 R.C. MUDULL [C.0- Iyq " 19 |2020- No-
02-05 20)
Order (Se

BLAPL-
29 12321/2 106.02.20 COURT |Dtd. at
2 1020 20 874/202 P.K. PANL 1C.0- ly5 " 23 |2020- No-
02-04 20)
WP (C) - Order (Se
29 |12322/2 106.02.20 COURT |Dtd. at
3 1020 20 3876/20 L.D. SARU  1C.0- Iy5 19 |2020- No-
02-05 20)
WP (C) - Order (Se
29 112323/2 (06.02.20 |3 ()" IasHUTOSH . COURT |Dtd. at
4 020 20 o MOHANTY O No. 19 [2020- No-
02-05 20)
Order (Se

BLAPL-
29 1232472 106.02.20 COURT |Dtd. at
5 (020 20 875/202 B. K. PANDA 1C.O0. 5. 23 |2020- No-
02-04 20)
29 [12325/2 |06.02.20 |"E{C)~ courT [prd e
¢ lozo 20 :23301/20 P.K. BEHERA |[C. NO. 19 |2020- No-
02-05 20)
WP (C) - Order (Se
29 |12326/2 /06.02.20 COURT |Dtd. at
7 1020 20 2250/20 P.K. DASH 1C.0. |yq " 19 |2020- No-
02-05 20)
29 112327/2 [06.02.20 |"E(E)~ COURT giger ;ie
8 (020 20 2341/20 P.K. DASH - 1C.0- Iy5. 19 |2020- No-
02-05 20)
WP (C) - Order (Se
29 |12328/2 106.02.20 COURT |Dtd. at
9 1020 20 2268/20 P.K. JENA - 1C.0. |yn 19 |2020- No-
02-05 20)
B Order (Se
30 |12329/2 [06.02.20 gggsggl RASHMI . COURT |Dtd. at
0 (020 20 : RANJAN DAS |©°©9° INo. 23 |2020- No-
02-03 20)
WP (C) - Order (Se
30 [12330/2 [06.02.20 |5 )" R.K. . COURT |Dtd. at
1 (020 20 o MOHABHOT O No. 19 |2020- No-
02-05 20)
Order (Se
30 [12331/2 [06.02.20 S§g§201 A. K. . COURT |Dtd. giIMIN at
2 1020 20 ; MISHRA O+ No. 22 |2020- N emar, NO-
02-05 2)
30 [12332/2(06.02.20 |cMP-  |J.D. MUDULI |C.O. |COURT |Order |(se




020 20 15/2020 NO. 24 |Dtd. at
2020- No-
02-03 2)
Order (Se
12333/2 106.02.20 |"RO- COURT |Dtd. at
020 20 228/201 S. K. SAHOO |C. No. 2 |2020- No-
02-05 2)
CMP— Order (Se
12334/2 106.02.20 1106/20 MOHAN c COURT |Dtd. at
020 20 19 BEHERA : NO. 22 |12020- No-
02-03 2)
FAO- Order (Se
12335/2 106.02.20 828/201 BIKRAM c COURT |Dtd. at
020 20 S BEHERA : NO. 2 |2020- No-
02-05 2)
Order (Se
WP (C)- |K.K.
12336/2 (06.02.20 COURT |Dtd. at
020 20 2382/20 zgsAPATRA' €-0- No. 8 |2020- No-
02-04 2)
Order (Se
12337/2 106.02.20 ggigé/z M/S.SANKAR c COURT |Dtd. giiECH at
020 20 019 PRASAD PANI | ° NO. 7 |2020- ) No-
02-05 19)
WP (C) - Order (Se
12338/2 106.02.20 1037/20 M/S.PRAMOD c COURT |Dtd. at
020 20 0 KUMAR NAYAK |~ NO. 8 |2020- No-
01-21 19)
WP (C) - Order (Se
12339/2 106.02.20 3382/20 D.R. c COURT |Dtd. at
020 20 0 SENAPATI : NO. 8 [|2020- No-
02-04 19)
WP (C) - Order (Se
12340/2 106.02.20 14815/2 M/S.RANJIT c COURT |Dtd. at
020 20 017 SAMAL : NO. 8 2020- No-
02-03 19)
Order (Se
12341/2 |06.02.20 |SMEC COURT |Dtd. at
020 20 1372/20 P.N. NAYAK |[C. NO. 24 |2020- No-
02-04 19)
WP (C) - Order (Se
12342/2 106.02.20 3935/20 MANOJ KUMAR c COURT |Dtd. at
020 20 20 NAYAK : NO. 8 2020- No-
02-04 19)
1234372 06.02.20 |"E{6)~ COURT giger a(lie
020 20 ;317/20 N. RRO C-0- INo. 8 |2020- No-
01-29 19)
Order (Se
12344/2 106.02.20 giégizo DIGAMBAR c EgURg Dtd. giiECH at
020 20 20 SETHI : OLb 2020- ) No-
02-05 4)




WP (C) - Order (Se
12345/2 (06.02.20 )2 )7 M/5.GOUTAM |, COURT |Dtd. at
020 20 oo ROUTRAY ‘O No. 8 |2020- No-
02-04 4)
CMP— Order (Se
12346/2 [06.02.20 COURT |Dtd. at
020 20 1;52/20 P.K. DAS C-0- No. 24 |2020- No-
02-04 1)
12347/2 [06.02.20 |"ELC)~ COURT gijer ;ie
020 20 837/202 N.RAO €-0- No. 8 |2020- No-
01-29 4)
1234872 [06.02.20 |"ELO)~ COURT gijer ;ie
020 20 :23875/20 SUMANTA DAS |C. No. 8 |2020- No-
02-04 4)
WP (C) - Order (Se
12349/2 106.02.20 6558,/20 S.K. c COURT |Dtd. at
020 20 i TRIPATHY ‘O lNo. 8 |2020- No-
02-05 1)
Order (Se
12350/2 (06.02.20 |CMP- COURT |Dtd. at
020 20 57/2020 |F-S- DAS C-0- No. 24 |2020- No-
02-04 4)
WP (C) - Order (Se
12351/2 106.02.20 4217/20 NIRANJAN C COURT Dtd. at
020 20 P ROUT O No. 7 |2020- No-
02-04 1)
12352/2 06.02.20 |"ELO)~ COURT giger ;ie
020 20 2301/20 K. SAHOO €0 No. 8 |2020- No-
02-03 4)
WP (C) - Order (Se
12353/2 106.02.20 17692/2 SIBA PRASAD COURT Dtd. at
020 20 vt SAHOO NO. 22 |2020- No-
02-05 1)
1235472 06.02.20 |"E(O)~ COURT giger ;ie
020 20 $309/20 P.E.OPANL - 1C.0- g 22 2020- No-
02-05 4)
12355/2 (06.02.20 |[RoA” gijer ;ie
020 20 319/201 R.K. DEHURI |C. DR (J) 2020- No-
02-04 1)
Order (Se
CONTC-
12356/2 106.02.20 Dtd. CONTEM |at
o0 o 371/201 A. SAHOO c.o. DR (3) 55~ o o
02-03 1)
WP (C) - Order (Se
é§g57/2 38'02'20 2630/20 |P.K. DAS c. ;gUR§4 Dtd. at
20 : 2020- No-




n | o175 | 5
Order (Se
WP (C) - COURT
32 12358/2 (06.02.20 |00 | L coU%> ot at
9 1020 20 o o 2020- No-
02-05 1)
Order (Se
WP (C) - WRIT
33 112359/2 (06.02.20 COURT |Dtd. at
o 1020 20 2345/20 K.CH. SAHOO NO. 8 2020- ]fl;\ANCH No-
02-03 18)
33 112360/2 06.02.20 |"ELO)~ COURT giger ;ie
1 (020 20 5306/20 P C DAS NO. 24 |2020- No-
01-29 18)
Order (Se
WP (C) - COURT
33 [12361/2 [06.02.20 |30 )7 |y co s [pea. at
2 1020 20 - o 2020~ No-
02-05 18)
WP (C) - Order (Se
33 112362/2 (06.02.20 1224720 ASHISH COURT |Dtd. at
3 020 20 18 KUMAR NAYAK NO. 17 |2020- No-
02-05 18)
33 112363/2 06.02.20 |"ELC)~ COURT gijer ;ie
4 (020 20 35393/2 B DAS NO. 24 |2020- No-
01-29 18)
WP (C) - Order (Se
33 [12364/2 (06.02.20 |5 0" |ASHUTOSH COURT |Dtd. at
5 (020 20 o MOHANTY NO. 7 |2020- No-
02-05 18)
33 112365/2 [06.02.20 |"PL{C)~ COURT giger ;ie
6 1020 20 211/200 M K MOHANTY NO. 24 |2020- No-
02-03 18)
Order (Se
WP (C) - COURT WRIT
33 [12366/2 [06.02.20 |30 L L coORY pta. N eq |2t
7 1020 20 oo s 2020- ) No-
02-05 30)
Order (Se
MACA-
33 12367/2 (06.02.20 COURT |Dtd. at
8 1020 20 1;01/20 S.K. SAHOO NO. 22 |2020- No-
02-05 30)
WP (C) - Order (Se
33 112368/2 (06.02.20 COURT |Dtd. at
9 1020 20 232/200 M K MOHANTY NO. 24 |2020- No-
02-03 30)
_ Order (Se
34 |12369/2 06.02.20 ["E{©) COURT 1hi 3. at
9498/20 |S. DASH NO. 3
0 (020 20 0 o 2020- No-
02-05 30)
34 112370/2 |06.02.20 |MACA- S. SWAIN COURT |Order (Se
1 (020 20 1101/20 °° NO. 22 |Dtd. at




18 2020- No-
02-05 30)
WP (C) - Order (Se
34 112371/2 |06.02.20 2571/20 ASHUTOSH c COURT |Dtd. at
2 1020 20 i~ MOHANTY O+ No. 24 |2020- No-
02-03 30)
34 12372/2 |06.02.20 |"ELO)~ COURT giier ;ie
3 (020 20 5210/20 S. SWAIN €0 No. 9 |2020- No-
02-05 30)
WP (C) - Order (Se
34 112373/2 (06.02.20 4293/20 U.K. c COURT |Dtd. at
4 (020 20 e CHHOTRAY O No. 7 |2020- No-
02-05 30)
WP (C) - Order (Se
34 12374/2 (06.02.20 7 )" RAMAKANTA | COURT |Dtd. at
5 020 20 20 MOHANTY . NO. 24 |2020- No-
02-04 30)
WP (C) - Order (Se
34 112375/2 (06.02.20 6510/20 B.R. c COURT |Dtd. at
6 1020 20 0 SENAPATT O INo. 9 |2020- No-
02-05 30)
WP (C) - Order (Se
34 12376/2 (06.02.20 |70 0)° RAMAKANTA | COURT |Dtd. at
7 1020 20 i MOHANTY O No. 24 |2020- No-
02-04 30)
Order (Se
34 112377/2 |06.02.20 |CONTC- COURT |Dtd. at
8 1020 20 30/2020 MANAS PATL |C.O. g5 g |2020- No-
02-04 30)
Order (Se
WP (C) - WRIT
34 12378/2 (06.02.20 COURT |Dtd. at
5 loo o0 :23380/20 S.K. SWAIN [c.0. |- °"o | 0o ]fES{ANCH e
02-05 39)
Order (Se
WP (C) - COURT
35 12379/2 [06.02.20 [ o0 o o ol o oo 3 [ped at
0 (020 20 o o 2020~ No-
02-05 39)
35 112380/2 06.02.20 |"E{©)~ COURT gijer ;ie
1 1020 20 5395/20 R K MOHANTY 1C.0- Iyq " 24 |2020- No-
02-04 39)
35 12381/2 [06.02.20 |"ELC)~ COURT gijer ;ie
2 1020 20 2233/20 S. BEHERA 1C.0. |yg g |2020- No-
02-03 39)
Order (Se
35 [12382/2 (06.02.20 ?gégizo B.R. . ;gURg Dtd. at
3 1020 20 o SENAPATT R e 2020- No-
02-05 39)
35 12383/2(06.02.20 [WP(C)- |M/S.B.K.NAY |C.O. |COURT |Order |(se




020 20 1243/20 |AK NO. 8 |Dtd. at
20 2020- No-
02-04 39)
Ord S
12384/2 [06.02.20 ggéf};o SUMANTA DAS CoURT |ptd. ;te
020 20 20 NO. 19 |2020- No-
02-04 39)
Order (Se
RVWPET-
12385/2 106.02.20 COURT |Dtd. at
020 20 §99/201 P K MOHANTY No. 3 |2020- No-
02-05 39)
Order (Se
WP (C) - COURT WRIT
12386/2106.02.20 1112750 |s.K. PARIDA No. 3 |Ptd- BRANCH |oF
020 20 20 oD 2020- i No-
02-05 24)
WRIT (Se
Order
WP (C) - COURT BRANCH |at
32887/2 22‘02‘20 3419/20 |B.KK. LENKA NO. 2 gggé_ (DIVIS |No-
20 OLD 02-05 ION 112
BENCH) |)
WP (C) - Order ;ie
12388/2 106.02.20 COURT |Dtd.
020 20 2363/20 M.R. SAHOO 0. 8 l2020- Tiz
02-04 )
WP (C) - Order ;ie
12389/2 106.02.20 1796/20 ADNAN COURT |Dtd. No-
020 20 SARMADI NO. 19 |2020- °
20 112
02-04 )
(Se
Order
WP (C) - COURT at
12390/2 (06.02.20 2883/20 A. DAS NO. 3 Dtd. No-
020 20 20 oD 2020- 110
02-05 )
WP (C) - Order ;ie
12391/2 (06.02.20 COURT |Dtd.
020 20 2363/20 S. SWAIN NO. 8 |2020- Tiz
02-04 )
WRIT (Se
Order
WP (C) - COURT BRANCH |at
é§392/2 28'02'20 3419/20 |P.K. DASH NO. 2 gggé_ (DIVIS |No-
20 OLD 02-05 ION 112
BENCH) |)
WP (C) - Order ;ie
12393/2 106.02.20 1796/20 TOPHAN COURT |Dtd. No-
020 20 PRADHAN NO. 19 |2020- °
20 112
02-04 )
12394/2 106.02.20 [WP(C)- COURT |Order (Se
020 20 3085/20 > K- ROUT NO. 3 |Dtd. at




20 OLD 2020- No-
02-05 112
)
WP (C) - Order ;ie
36 |12395/2 (06.02.20 COURT |Dtd.
6 1020 20 5396/20 S. DAS €-0- No. 8 |2020- Ti;
02-04 )
(Se
Order
36 12396/2 [06.02.20 ggég};o M.N. . FOUR” pta. o
7 1020 20 MOHANTY : : 2020-
20 OLD 112
02-05 )
WP (C) - Order ;ie
36 |12397/2 (06.02.20 COURT |Dtd.
s 1020 20 2329/20 B D BISWAL |C. NO. 19 |2020- Tiz
02-05 )
Order (Se
36 [12398/2 (06.02.20 ?iég%;z — COURT |Dtd. ;t_
9 1020 20 019 R : NO. 3 |2020- 132
02-04 )
WP (C) - Order ;ie
37 |12399/2 (06.02.20 COURT |Dtd.
0 020 20 5325/20 R.K. BARIK C. NO. 8 2020 I]\_];);
02-04 )
WP (C) - Order ;ie
37 |12400/2 (06.02.20 COURT |Dtd.
1 020 20 2288/20 S.K. SAMAL [C. NO. 19 |2020- Tiz
02-04 )
WP (C) - Order ;ie
37 112401/2 |06.02.20 COURT |Dtd.
> lo20 20 2327/20 R.K. BARIK [C. No. 8 |2020- Tiz
02-04 )
WRIT (Se
Order
WP (C) - COURT BRANCH |at
27 éggOZ/Z gg.OZ.ZO 3922/20 B.K. BEHERA |C. NO. 2 21(—5(210— (DIVIS |No-
20 OLD 0705 ION 101
BENCH) |)
Order (Se
37 112403/2 |06.02.20 ggégizo PRASANJIT EgURg Dtd. giiECH at
4 1020 20 o0 BEHERA oip 2020- s No-
02-05 11)
37 1240472 [06.02.20 |"ELC)~ COURT gijer ;ie
5 (020 20 2879/20 K MANDAL €0 No. 19 |2020- No-
02-04 11)
37 |12405/2 [06.02.20 [WP(C)- |R.C. MALLA [C.O. |[COURT |Order |(se




020 20 3126/20 NO. 8 |ptd. at
20 2020- No-
02-04 11)
Order (Se
WP (C) - COURT
12406/2 |06.02.20 [7¢ &> coOR7 pta. at
020 20 o o 2020- No-
02-05 11)
12407/2 [06.02.20 |"ELO)~ COURT giger ;ie
020 20 2879/20 P K DAS NO. 19 |2020- No-
02-04 11)
Order (Se
WP (C) - COURT
12408/2 |06.02.20 15 S)° | s> pta. at
020 20 o o 2020- No-
02-04 11)
12409/2 [06.02.20 |"E(©)~ COURT giger ;ie
020 20 51200/2 N. RAO NO. 8 |2020- No-
01-14 11)
12410/2 |06.02.20 WE(C)- COURT gijer ;ie
020 20 38284/2 P. BASTIA NO. 9 |2020- No-
02-05 11)
12411/2 [06.02.20 |"E(€)~ COURT giger ;ie
020 20 éfg57/2 GAYATRL DEO NO. 3 |2020- No-
01-28 11)
12412/2 06.02.20 |"EL©)~ COURT gijer ;ie
020 20 2357/20 A.K. SWAIN NO. 8 |2020- No-
01-28 11)
WP (C) - Order (Se
12413/2 106.02.20 3631/20 N.K. COURT |Dtd. at
020 20 o SATAPATHY NO. 19 |2020- No-
02-05 11)
12414/2 06.02.20 |"E(O)~ COURT giger ;ie
020 20 2398/20 R CH ROUT NO. 19 |2020- No-
02-04 11)
ord s
12415/2 06.02.20 ?iéf;az o amr CourRT |pta. ;te
020 20 : : NO. 8 |2020- No-
02-04 11)
12416/2 [06.02.20 |"EL9)~ COURT giger ;ie
020 20 2333/20 B D BISWAL NO. 19 |2020- No-
02-05 11)
CHIEF |Order (Se
RVWPET -
12417/2 106.02.20 JUSTIC |Dtd. at
o0 o 102/201 P.K. SAHOO o Do o
COURT |02-05 11)




_ Order (Se
12418/2 [06.02.20 2223201 T oasn ESURg Dtd. CONTEM |at
020 20 ; : o 2020- pT No-
02-04 2)
Order (Se
WP (C) - COURT
12419/2 (06.02.20 |5 )7 | L oo s |pea. at
020 20 e o 2020- No-
02-04 2)
12420/2 [06.02.20 |"ELO)~ COURT gijer ;ie
020 20 5335/20 B D BISWAL NO. 19 |2020- No-
02-05 2)
12421/2 06.02.20 |"E(©)~ COURT gijer ;ie
020 20 2881/20 SUMANTA DAS NO. 19 |2020- No-
02-04 2)
Order (Se
CONTC-
12422/2 106.02.20 COURT |Dtd. at
020 20 1386/20 P. NAYAK NO. 19 |2020- No-
02-05 2)
1242372 06.02.20 |"EL6)~ COURT giger ;ie
020 20 2337/20 B D BISWAL NO. 19 |2020- No-
02-05 2)
Order (Se
WP (C) - COURT WRIT
12424/2106.02.20 |1 9337 5 |y k.ROUT No. 3 |Ptd- BRANCH 2T
020 20 o o 2020- o No-
02-05 23)
1242572 06.02.20 |"ELC)~ COURT giger ;ie
020 20 2334/20 S. ROUT NO. 19 |2020- No-
02-04 23)
ord s
12426/2 06.02.20 ?52?};0 I CourRT |pta. ;te
020 20 o NO. 19 [2020- No-
02-05 23)
1242772 06.02.20 |"ELO)~ COURT giger ;ie
020 20 5334/20 M. BEHERA NO. 19 |2020- No-
02-04 23)
ord s
12428/2 06.02.20 ?55;};0 I CourRT |pta. ;te
020 20 o NO. 19 [2020- No-
02-05 23)
WP (C) - Order (Se
12429/2 106.02.20 2931/20 M/S. MIHIR COURT |Dtd. at
020 20 - KUMAR DASH NO. 19 |2020- No-
02-05 23)
WP (C) - Order (Se
é§é30/2 38'02'20 2753/20 |P SAHOO ESUR$9 Dtd. at
20 : 2020- No-




102-05 23)
_ Order (Se

12431/2 [06.02.20 gg;g}2o COURT |Dtd. at
020 20 0 NO. 19 |2020- No-
02-04 23)
WP (C) - Order (Se

12432/2 106.02.20 3019/20 COURT |Dtd. at
020 20 20 NO. 8 2020- No-
02-05 23)
_ Order (Se

12433/2 106.02.20 g§;2}20 COURT |Dtd. at
020 20 0 NO. 19 |2020- No-
02-04 23)

12434/2 [06.02.20 WE(C)- COURT gijer ;ie
020 20 2202/20 K. BARIK NO. 8 |2020- No-
02-05 23)

WP (C) - Order (Se

12435/2 106.02.20 3841/20 COURT |Dtd. at
020 20 >0 NO. 8 |2020- No-
02-05 23)

Order (Se

12436/2 06.02.20 ggégizo COURT |Dtd. at
020 20 >0 NO. 8 2020- No-
02-05 23)

WP (C) - Order (Se

12437/2 106.02.20 2755/20 COURT |Dtd. at
020 20 50 NO. 19 |2020- No-
02-05 23)

_ Order (Se

12438/2 06.02.20 ggégizo COURT |Dtd. at
020 20 >0 NO. 19 2020- No-
02-05 23)

WP (C) - Order (Se

12439/2 106.02.20 2757/20 COURT |Dtd. at
020 20 50 NO. 19 2020- No-
02-05 23)

_ Order (Se

12440/2 [06.02.20 ggé%}zo COURT |Dtd. at
020 20 50 NO. 19 |2020- No-
02-05 23)

WRIT (Se

Order
12441/2 [06.02.20 gzgz;;o COURT |Dtd. ?E?Sig o
020 20 SATAPATHY NO. 19 |2020- ©
20 0204 TON 112
BENCH) |)

(Se

WP (C) - Order at

12442/2 (06.02.20 |To,0- 0 COURT |Dtd. oo
020 20 >0 NO. 19 2020- 112

02-05




Order

(Se

12443/2 (06.02.20 ?géf};o B COURT |Dtd. ;E_
020 20 SAMANTARAY NO. 19 |2020-
20 112
02-04 )
WP (C) - Order (ie
12444/2 06.02.20 |1 o0 A.K. COURT |Dtd. -
020 20 MOHANTY NO. 8 [2020-
20 112
02-04 )
WP (C) - Order ;ie
12445/2 (06.02.20 3584720 P-K- COURT |Dtd. No-
020 20 MOHANTY NO. 8 [2020- °
20 112
02-04 )
(Se
12446/2 [06.02.20 |"E{C)~ courT [pra at
020 20 éi;49/2 TAPAN SWAIN NO. 22 |2020- 2
01-29 )
WP (C) - Order ;ie
12447/2 [06.02.20 COURT |Dtd.
020 20 2219/20 N C PRNDA NO. 19 |2020- By
02-04 )
WP (C) - Order ;ie
12448/2 (06.02.20 28768/2 |P.K. BEHERA COURT |Dtd. No-
020 20 019 NO. 8 |2020- 1o
02-04 )
WP (C) - Order ;ie
12449/2 (06.02.20 3384720 |P-R- COURT |Dtd. No-
020 20 SENAPATI NO. 8 [2020- °
20 112
02-04 )
WP (C) - Order ;ie
12450/2 06.02.20 1o - o K.K. COURT |Dtd. e
020 20 MOHAPATRA NO. 8 [2020-
20 112
02-04 )
WRIT (Se
Order
WP (C) - BRANCH |at
12451/2 06.02.20 ) o1 o womanTy COURT |Dtd. (DIVIS [No-
020 20 NO. 3 |2020-
019 0704 TON 115
BENCH) |)
WP (C) - Order ;ie
12452/2 /06.02.20 21175/2 M N MOHANTY COURT |Dtd. No-
020 20 019 NO. 1 [2020- 1%
02-04 )
12453/2 |06.02.20 |WP(C)~ COURT |Order (Se
020 20 1166/20 [F-C- MUPULI NO. 8 |Dtd. at




20 2020- No-
01-22 115
)
WP (C) - Order ;ie
12454/2 (06.02.20 [)7/017 [MOHAN COURT |Dtd. o
020 20 BEHERA NO. 1 |2020- ©
019 115
02-04 )
WP (C) - Order ;ie
12455/2 [06.02.20 COURT |Dtd.
020 20 2880/20 S.K. BISWAL No. 8 |2020- IfiS
02-05 )
WP (C) - Order ;ie
12456/2 (06.02.20 1852/20 B COURT |Dtd. No-
020 20 SAMANTARAY NO. 19 |2020-
20 115
02-04 |
WP (C) - Order (ie
12457/2 06.02.20 [T oo o |H.K. COURT |Dtd. e
020 20 MOHAPATRA NO. 8 [2020- ©
20 115
02-05 |
(Se
12458/2 [06.02.20 |"E(€)~ COURT gijer at
020 20 19855/2 |7 K PRTRA NO. 19 |2020- e
02-04 )
(Se
12459/2 [06.02.20 |"ELS)~ COURT gijer at
020 20 ;371/20 K. RATH NO. 8 |2020- Ti;
02-05 |
WP (C) - Order ;ie
12460/2 106.02.20 COURT |Dtd.
020 20 2087/20 |8 K NAYAK NO. 19 |2020- e
02-04 )
WP (C) - Order ;ie
12461/2 106.02.20 COURT |Dtd.
020 20 2376/20 K. RATH NO. 19 |2020- Ti;
02-05 |
(Se
12462/2 [06.02.20 |"ELO)~ COURT giger at
020 20 20837208 K NAYAK NO. 19 |2020- e
02-04 )
12463/2 [06.02.20 |"ELO)~ COURT giger ;ie
020 20 2377/20 K. RATH NO. 19 |2020- No-
02-05 115




(se
Order
43 [12464/2 [06.02.20 "2 9)° COURT |Dtd 2t
5 020 20 2084/20 1S K NRYAK - [C-0- iyo 19 |2020- e
02-04 )
WP (C) - Order ;ie
43 |12465/2 |06.02.20 COURT |Dtd.
6 1020 20 ;(6)23/20 R.K. BARIK |[C. NO. 8 2020 I:\Llig
02-05 )
WP (C) - Order ;ie
43 112466/2 |06.02.20 COURT |Dtd.
7020 20 2338/20 |G K NANDA - [C-0- g0 19 |2020- e
02-04 )
WP (C) - Order ;ie
43 [12467/2 |06.02.20 COURT  |Dtd.
8 020 20 2226/20 R.EBARLK 1C.0-Ino. 19 2020- e
02-05 )
WP (C) - Order ;ie
43 12468/2 06.02.20 |5o00" > M/S. MIHIR | COURT  |Dtd. e
9 1020 20 KUMAR DASH : NO. 8 2020-
20 115
02-05 )
WP (C) - Order ;ie
44 112469/2 |06.02.20 COURT |Dtd.
o 520 20 845/202 D. SAMAL C. o 5 |o2o- Ii]c;;
02-05 )
WP (C) - Order ;ie
44 112470/2 |06.02.20 COURT |Dtd.
1 020 50 éi274/2 S.K. BEHERA |C. NO. 1 2020 I]\_]i);
02-04 )
WP (C) - Order ;ie
44 [12471/2 |06.02.20 COURT  |Dtd.
2 020 20 31222/2 A.K. PANDA 1C.0-Ivo 19 |2020- s
02-03 )
WP (C) - Order ;ie
44 [12472/2 |06.02.20 COURT  |Dtd.
3020 20 2553/20 |8 K LENKAR [C-0- lyo 19 |2020- e
02-04 )
Order (Se
44 [12473/2 06.02.20 ?i;i%;z o N, BEHERA |c COURT |Dtd. o
4 020 20 019 e Yt No. 3 |2020- s
02-04 )
44 |12474/2/06.02.20 |WP(C)- |SUMANTA DAS [C.O. |[COURT |Order |(se




U-I ‘

020 20 3583/20 NO. 19 |ptd. at
20 2020~ No-
02-04 115
)
WP (C) - Order ;ie
12475/2 106.02.20 COURT |Dtd.
020 20 Jal7/20 A R, MISHRA NO. 19 |2020- e
02-04 )
(Se
12476/2 [06.02.20 |"E{©)~ COURT giger at
020 20 2317/20 B. MOHANTY NO. 19 |2020- s
02-04 )
WP (C) - Order ;ie
12477/2 |06.02.20 |-} ICHINMAY COURT |Dtd. e
020 20 MOHANTY NO. 24 |2020-
20 115
02-04 )
WP (C) - Order ;ie
12478/2 (06.02.20 2785720 B-K- COURT |Dtd. No-
020 20 MOHARANA NO. 19 |2020-
20 115
02-04 )
(Se
Order
12479/2 (06.02.20 S0 o COURT |Dtd. o
020 20 019 NO. 2 |2020- 135
02-04 )
(Se
12480/2 [06.02.20 |"E(€)~ COURT giger at
020 20 éing/z 5. BARIK NO. 3 |2020- s
02-04 )
(Se
Order
ABLAPL- at
12481/2 06.02.20 (5000 " | o COURT |Dtd. e
020 20 g NO. 2 |2020- e
02-04 )
WP (C) - Order ;ie
12482/2 106.02.20 COURT |Dtd.
020 20 é3218/2 M. NAYAK NO. 3 |2020- Ti5
02-04 )
WP (C) - Order ;ie
12483/2 (06.02.20 2572720 S-R- COURT |Dtd. No-
020 20 PATTANATK NO. 19 |2020- ©
20 115
02-04 )
12484/2 [06.02.20 §5§3}£o CHINTU COURT giger ;ie
020 20 o SAMAL NO. 19 [t0- e




02-05 115
)
Order (Se
WP (C) - WRIT
12485/2 106.02.20 COURT |Dtd. at
020 20 2356/20 S RATH Cc.0. No. 7 |2020- ??ANCH No-
02-05 14)
WRIT (Se
Order
WP (C) - BRANCH |at
12486/2 106.02.20 1188/20 |P. PRADHAN |C.O. COURT |Dtd. (DIVIS |No-
020 20 NO. 9 |2020-
19 02-05 ION 114
BENCH) |)
(Se
12487/2 |06.02.20 "E(C)- COURT gijer at
020 20 2847/20 J.C. BARAL |[C.O. NO. 19 |2020- Ti;
02-05 )
Order (Se
12488/2 106.02.20 2522}20 SAHADEV c.0 COURT |Dtd. giiECH at
020 20 18 MUDULI 7" |NO. 8 2020- 5 No-
02-05 20)
12489/2 [06.02.20 |"E(C)~ GENER giger E(lie
020 20 (1)3398/2 B. K. DAS 31 2019- No-
08-20 20)
Order (Se
12490/2 106.02.20 2522}20 SARADA c.0 COURT |Dtd. giiECH at
020 20 18 NAYAK 7" |NO. 8 2020- _s5 No-
02-05 20)
Order (Se
CMP-
12491/2 (06.02.20 1775/20 S.J. c.0 COURT |Dtd. at
020 20 16 MOHANTY T NO. 1 2020- No-
02-05 20)
Order (Se
WP (C) - WRIT
12492/2 106.02.20 COURT |Dtd. at
020 20 2355/20 S RATH Cc.0. No. 7 |2020- ?iANCH No-
02-05 14)
CHIEF |Order (Se
12493/2 (06.02.20 |ITA- JUSTIC |Dtd. at
020 20 24/2019 P-K- DAS €-0- lgig 2020~ No-
COURT |02-05 14)
Order (Se
WP (C) - WRIT
12494/2 106.02.20 COURT |Dtd. at
020 20 2357/20 S RATH C.0- 6. 7 |2020- ?iANCH No-
02-05 14)
Order CIVIL (Se
12495/2 |06.02.20 |ITA- TAPAN KUMAR c.o. Ibr (0 Dtd. REVIST at
020 20 10/2019 |[NAYAK U 2020- ON No-
02-05 1)
WP (C) - Order (Se
é§g96/2 38‘02‘20 29208/2 |[P.K. JENA Cc.0. EgURg Dtd. at
019 . 2020- No-




| | | 102-05 1)
WP (C) - Order (Se
46 [12497/2 06.02.20 ;0 )" M. R. COURT |Dtd. at
8 (020 20 e ROUTRAY NO. 22 |2020- No-
02-05 1)
WP (C) - Order (Se
46 112498/2 (06.02.20 4244720 M.R. COURT |Dtd. at
9 020 20 20 ROUTRAY NO. 22 |2020- No-
02-05 1)
_ Order (Se
47 |12499/2 |06.02.20 [PBLAPL COURT 15 3. at
13760/2 [P K ROUT NO. 9
0 (020 20 e o 2020- No-
02-04 1)
WP (C) - Order (Se
47 [12500/2 [06.02.20 [, " M.R. COURT |Dtd. at
1020 20 e ROUTRAY NO. 22 |2020- No-
02-05 1)
Order (Se
47 |12501/2 |06.02.20 [PBLAPL COURT 1p 4. at
13468/2 |S R KAR NO. 2
2 1020 20 s o 2020- No-
02-04 1)
Order (Se
47 [12502/2 |06.02.20 [PBLAPL COURT 1h 3. at
13379/2 U P BAG NO. 9
3 (020 20 o o 2020~ No-
02-04 1)
Order (Se
ABLAPL- COURT
47 [12503/2 06.02.20 ({52000 | aen FoORY pta. at
4 (020 20 o o 2020- No-
02-04 1)
47 12504/2 |06.02.20 |"ELO)~ COURT giger ;ie
5 (020 20 ;853/20 B.C. PANDA NO. 22 |2020- No-
02-05 1)
Order (Se
47 |12505/2 (06.02.20 ?222532 RAMAKANTA COURT |Dtd. at
6 (020 20 o PANDA NO. 1 |2020- No-
02-04 1)
47 112506/2 06.02.20 |"E(C)~ COURT giger ;ie
7 1020 20 2344/20 P.K. SAHOO NO. 22 |2020- No-
02-05 1)
Order (Se
47 |12507/2 |06.02.20 ?Ei???z 5 Bac COURT |Dtd. at
8 (020 20 035 NO. 9 |2020- No-
02-04 1)
_ Order (Se
47 [12508/2 |06.02.20 ?232532 5 bas COURT |Dtd. at
9 1020 20 2o NO. 2 |2020- No-
02-04 1)
48 112509/2 |06.02.20 |WP(C) - COURT |Order (Se
0 (020 20 3850/20 |© K- SAHOO NO. 22 |Dtd. at




20 2020- No-
02-05 1)
WP (C) - Order (Se
48 |12510/2 |06.02.20 COURT |Dtd. at
1 020 20 2348/20 P.K. SAHOO 1C.0- g " 55 |2020- No-
02-05 1)
Order (Se
WP (C) - WRIT
48 |12511/2 |06.02.20 COURT |Dtd. at
> 020 20 3805/20 P.N. BEHERA [C. NO. 22 12020- ??ANCH No-
02-05 47)
WP (C) - Order (Se
48 |12512/2 |06.02.20 3396/20 S. K. c COURT |Dtd. at
3 |020 20 20 BISWAL : NO. 22 |2020- No-
02-05 47)
48 112513/2 [06.02.20 W20~ COURT giger ;ie
4 1020 20 2896/20 C. R. NAYAK IC. NO. 22 |2020- No-
02-05 47)
WP (C) - Order (Se
48 112514/2 |06.02.20 COURT |Dtd. at
5 1020 20 2389/20 R. R. DAS C- NO. 22 |2020- No-
02-05 47)
a8 12515/2 06.02.20 |"ELC)~ COURT giger ;ie
6 1020 20 52217/2 P. Ko RATH C.0. oo 3 |2020- No-
01-29 47)
WP (C) - Order (Se
48 |12516/2 /06.02.20 3274720 M/S.ANIL c COURT |Dtd. at
7 1020 20 0 KUMAR DAS : NO. 22 |2020- No-
02-05 47)
WP (C) - Order (Se
48 |12517/2 106.02.20 2952 /20 HIMANSHU c COURT |Dtd. at
8 |020 20 20 KUMAR BHOL : NO. 22 |2020- No-
02-05 47)
WP (C) - Order (Se
48 |12518/2 /06.02.20 3276/20 M/S.ANIL c COURT |Dtd. at
9 |020 20 0 KUMAR DAS : NO. 22 |2020- No-
02-05 47)
WP (C) - Order (Se
49 |12519/2 /06.02.20 3272720 M/S.ANIL c COURT |Dtd. at
0 |020 20 20 KUMAR DAS : NO. 22 |2020- No-
02-05 47)
Order (Se
WP (C) - WRIT
49 |12520/2 /06.02.20 COURT |Dtd. at
1 1020 20 2349/20 C. R. NAYAK [C. NO. 22 12020- ?EANCH No-
02-05 9)
Order (Se
49 [12521/2 |06.02.20 [VELC)~ [M/S.SIBA COURT |Dtd. WRIT ot
3574/20 |PRASAD C. BRANCH
2 1020 20 20 SETHY NO. 22 |2020- Z6 No-
02-05 35)
49 [12522/2 (06.02.20 [WP(C)- |P. K. |C.O0. |COURT |order WRIT  |(Se




020 20 21599/2 |MOHANTY NO. 3 |ptd. BRANCH |at
018 OLD 2020- —7 No-
02-06 10)
Order (Se
12523/2 106.02.20 gfégé/z P. K. ;gURg Dtd. gii;CH at
020 20 e MOHANTY s 2020- o No-
02-06 10)
_ Order (Se
12524/2 (06.02.20 \WE(C)— [M/S.SIBA COURT |Dtd. WRIT ¢
3574/20 |PRASAD BRANCH
020 20 o i NO. 22 |2020- o No-
02-05 35)
ord s
12525/2 06.02.20 ?5éi};o SUMANTA DAS courT |pta. ;te
020 20 o NO. 19 |2020- No-
02-04 35)
WP (C) - Order (Se
12526/2 |06.02.20 725" 6. C. COURT |Dtd. at
020 20 i~ CHATTANYA NO. 19 |2020- No-
02-04 35)
Order (Se
12527/2 [06.02.20 ggégizo E?ZESRE COURT |Dtd. at
020 20 i~ . NO. 19 |2020- No-
02-04 35)
WP (C) - Order (Se
12528/2 106.02.20 2358/20 D. K. COURT |Dtd. at
020 20 i~ MALLICK NO. 19 |2020- No-
02-04 35)
12529/2 [06.02.20 |"ELO)~ COURT gijer ;ie
020 20 2801/20 P. K. JENA NO. 22 |2020- No-
02-05 35)
Order (Se
12530/2 06.02.20 §2§f§20 ABHIRAM COURT |Dtd. at
020 20 o SWAIN NO. 22 |2020- No-
02-05 35)
FAO- Order (Se
12531/2 (06.02.20 (3007 IRATTRANTA COURT |Dtd. at
020 20 ; SAHOO NO. 22 |2020- No-
02-05 35)
Order (Se
WP (C) - COURT
12532/2 (06.02.20 7o obo o L FoORY pta. at
020 20 ; o 2020- No-
02-05 35)
_ Order (Se
12533/2 06.02.20 ggégizo P. K. x Dtd. at
020 20 " MOHANTY 2020- No-
02-05 35)
Order (Se
WP (C) -
12534/2 06.02.20 Dtd. at
050 20 81232/20 H. K. PANDA CH 090 .
02-05 35)




WP (C) - Order (Se

12535/2 |06.02.20 70,50 8. D. COURT |Dtd. at
020 20 : BISWAL NO. 22 |2020- No-
02-05 35)

WP (C) - Order (Se

12536/2 (06.02.20 |50 (70 M/S.NIRANJA b (g) |PES: at
020 20 : N PANDA 202